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LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI
BULLETIN PART-II
(General information relating to legislative and other matters)

Friday, 13 May, 2022/23, Baishakh, 1944 (Shaka)
No. 77
Sub: DETENTION OF MEMBER

Hon’ble Members are hereby informed that following message has been
received from Deputy Commissioner of Police, South-East District., New Delhi:

“Shri Amanatullah Khan, Member of Legislative Assembly has been arrested
for obstructing public servant in discharge of official duty, assault/use of criminal
force to deter public servant, voluntarily causing hurt to deter public servant and
rioting during demolition-cum-sealing programme of SDMC carried out at
Kanchan Kunj falling in the area of P.S. Kalindi Kunj, South-East District on
12.05.2022 in case FIR No. 246/2022, U/s 147/148/149/153/186/332/353
IPC.

He has been taken into police custody at 7.10 P.M. on 12.05.2022 and sent
to judicial custody till 13.05.2022.”

Raj Kumar
Secretary



